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New Dethi this the 2B8th day of Sa
Hon’ble Dr. a. Vedavall i, Member (1)

Sh. Janardhan Singh,

S/0 Sh. Balvir Singh,

R/o Gali No.§&, Sagarpur,

New Dethi. =

{through sh. Surinder Singh, Advocate)

Verays

Unien of India through
Secretary, ‘
Miniztry af Def
South Block
New Delhi-11.

ence,

P

Direoctor General,

Army Supply Corps(AsC),
Sena Bhawan, p.0o. DHQ,
New Delhi—11.' .
The Commandant,

210, FoL Depot,ASC,
Dethi Cantt ..

Mew Defthj.

(through sh. R.N. Singh, Advocate)

Order (oray)

Dr. A. Vedavall i, Member(J)
Learned counse far the
permiasion ta withdraw thiqg QA. Permi

is diamisaad 2s withdrawn.
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